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s under the establishment of the Chiel
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P asehinm Nedinpin for the month ot Avgnst 2021

is arranged in the
diovred okl cases <hall he put up betore the magistrate concerned on such dates
tpose ol accepting of the bail bond as per order ol the TTon"ble Court and the 1
( _l‘ schim Nedinipur.,
v Remand File shall pe put up betore the Ld Magistrate in their Eilash on the
1) )
D0 noon Tewill be subjected o changes in case of urgency as per the convenience
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Magisrate 6% Court 1o hold the remand file in case of unforeseen holiday/holiday

Clerk ol the concerned courts are directed o make arrangement so that the £l
he foltowing dates

vame of the Court

August, 2021
~tate T Court,Paschim Medinipur 19-08-2021
strate 30 Court,Paschim Medinipur 14-08-21 & 15-68-21
2 stote 47 Court,Paschim Medinipur 01-08-21 & 08-08-21
~strate 37 Court,Paschim Medinipur 22-08-2021
voeistiate 67 Court,Paschim Medinipur 28-08-21,29-08-21 & 30-08-21
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- harge, Nazerath Dept,Paschim Medinipur
Magistrate1st/3rd/4"/5%6" Court Paschim Medinipur
Vb schim Medinipur
chirmn Medinipur
(_riminal Bar Association,

Camwletuildie a Maghsivare
LR BV M BTN E G r




